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DELHI LEGISLATIVE ASSEMBLY t
Bulletin Part-I
(Brief summary of proceedings)

Friday, 14t February 2014/02 Phalgun, 1935 (Saka)

Shri Maninder Singh Dhir, Hon’ble Speaker in Chair,

Shri Rambir Singh Bidhuri, Hon'ble Member sought to know about the
fate of the notice of Breach of Privilege and Contempt of the House
given by him under Rule-66 regarding fixing of the sitting of the House
on the occasion of Ravidas Jayanti.

The Chair ruled that such an occasion should be utilized for the
disposal of important works for the benefit of society and that was the
true tribute to revered saint Ravidas. It has been clearly mentioned in
the ‘Practice & Procedure of Parliament’ by Kaul & Shakdher that “In
fixing the sittings, no note is taken of the other restricted holidays under
the Government of India.”

Members of BJP and Congress Party were not satisfied with the Ruling *
of the Chair. :

Dr. Harshvardhan, Leader of Opposition, Shri Haroon Yusuf, Leader of
Congress Party, Shri Arvinder Singh Lovely and Shri Shoaib Igbal raised
their objections. They also stated that only Private Members’ Business
should be taken up on Friday.

The Chair ruled that Government Business had been taken up along
with Private Members’ Business during many previous sessions.

Members of BJP and Congress Party stood up on their seats and
demanded the Honble Lt. Governor’s Message regarding introduction
and consideration of Jan Lokpal Bill, 2014 be intimated to the House.
Sloganeering in the House.

Pandemonium in the House.

The Chair requested the Hon’ble Members to take their seats but they
did not relent. :

The Chair adjourned the House for 20 minutes and invited Leaders
of all the legislature parties for discussion on the aforesaid issue in his
chamber.

House reassembled.
Hon’ble Speaker in Chair.
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The Chair read the message of Hon’ble Lt. Governor informing the
Hon'ble Members of the House that the Delhi Janlokpal Bill, 2014
should not be considered unless it is introduced with the
recommendations of L.G.

All Members of Opposition demanded that the aforesaid Message be put
to vote in the House.

Members of Aam Admi Party demanded that message should be taken
up for discussion.

Exchange of arguments between the Members of Ruling Party and the
Opposition.

Sloganeering by the Members of opposition.

They came in the well of the House.

Pandemonium in the House.

The Chair adjourned the House for 20 minutes due to disturbance

in the proceeding.
House reassembled.
Hon’ble Speaker in Chair

Dr. Harsh Vardhan, Leader of Opposition, Shri Arvinder Singh Lovelys
and other Members of the Opposition stated that the Delhi Janlokpal
Bill, 2014 can neither be introduced nor considered in the House in the
wake of the Message of Hon’ble Lt. Governor. g

Shri Arvind Kejriwal, Hon’ble Chief Minister moved for the leave of the
House for introduction of “Delhi Janlokpal Bill, 2014 (Bill No. 02 of
2014)”

Dr. Harsh Vardhan, Leader of the Opposition and Sh. Arvinder Singh
Lovely and other Members of Opposition raised their objections to
introduction. "

The Motion was put to vote.

Members of Opposition demanded division of votes on the Motion.

27 Members voted in favour of the motion and 42 voted against it by
standing up on their seats. Hence the Motion was negated.
Introduction, Consideration and Passing of Supplementary Demand
for Grant for the financial year 2013-14:

Shri Arvind Kejriwal, Hon'ble Chief Minister presented the
Supplementary Demand for Grants for the financial year 2013-14.

The Chief Minister also moved that the Supplementary Demand for
Grant for the financial year 2013-14 be considered and passed.

The Motion was put to vote and adopted by voice-vote.

Introduction, Consideration and Passing of Appropriation (No. 1)
Bill, 2014:

Shri Arvind Kejriwal, Honble Chief Minister introduced the
Appropriation (No.1) Bill, 2014 (Bill 1'No. 01 of 2014) with the leave of
the House. ¢

Shri Arvind Kejriwal, Hon’ble Chief Minister moved that the
Appropriation (No.1) Bill, 2014 (Bill 1'No. 01 of 2014) be taken into
consideration.



12. 6.37 PM
13. 6.38 PM
14. 6.40 PM
Delhi

The Motion was put to vote and adopted by voice-vote.

Chief Minister made a brief statement.

The Bill was considered clatise-wise.

Shri Sahab Singh Chauhan and Shri Nand Kishore Garg moved their
amendments in section 2 and 3 of the aforesaid Bill and took part in the
discussion.

The aforesaid amendments were not carried out in the walke of the
explanation submitted by Finance Department.

Following Members also participated in the debate :

Shri Arvinder Singh Lovely

. Dr. Harshvardhan

. Shri Rambir Singh Bidhuri

. Shri Shoaib Igbal

. Shri Naresh Gaur

. Shri Jai Kishan

Chief Minister replied to the debate.

0N U AW

Clause 2 and 3 of the Bill were put to vote and adopted by voice-vote.
Clause 1, Preamble and Schedule of the Bill were put to vote and
adopted by voice-vote.

Shri Arvind Kejriwal, Hon’ble Chief Minister moved that the °
Appropriation (No.1) Bill, 2014 (Bill 1'No. 01 of 2014) be passed.
The Motion was put to vote and adopted by voice-vote.

Papers laid on the Table:

1. Shri Manish Sisodia, Minister of Urban Development laid the
copy of Annual Report of DUSIB for the year 2011-12 & 2012-13
(English version).

2. Shri Saurabh Bhardwaj, Minister of Transport laid the copy of
the DMRC Report for the financial year 2012-13.

The Chair expressed thanks to the Leader of the House, Leader of
Opposition and all the Members of the House and also Officers / Officials
of the Assembly Secretariat, Chief Secretary & other Officers of the Delhi
Government & other agencies like PWD (Civil/Electrical/Horticultures),
Delhi Police, CRPF, MTNL, Delhi Fire Service, Security including Special
Branch and Print & Electronic Media for their co-operation in smooth
conduct of the Session.

House was adjourned sine-die.

National Anthem - Jan-Gan-Man.
P.N.Mishra

14t February, 2014 Secretary
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